NATIONAL COM PANY LAW TRIBUNAL ’
- AHMEDABAD BENCH
- AHMEDABAD -

C P. No 38/441/NCLT/AHM/2018

;Coram Hon’ ble Mr HARIHAR PRAKASH CHATURVEDI MEMBER JUDICIAL

Hon ble Ms MANORAMA KUMARI MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE 'HEARING OF AHMEDABAD |
 BENCHOFTHE : NATIONAL COMPANY LAW V TRIBUNAL ON 04.04.2018

;f::: N Name Of the company _ Astron Paper and Board M|II Ltd

D Section of theCompanies 'Act: : Secnon' 44_1

o s No_ NAME CAPITAL LE'ITERS

. m

KIrIt Ganshyambha| Patel

_of the Com "anles Act 2013 __

DESIGNATION ' _RE_PRESENTATION o ”.SIGNATU_RE_: o

ORDER )

o Learned Advocate Mr Ishan Shah present for the PetItloners

o The representatIon of ROC -1s-recelved

L The petltloner to issue a further notice Informmg the date of hearmg to the Central
~ Government through the office of the RD and ROC along WIth copy of the present .
~ petition and to ﬁle proof of serv10e | . . .

* Dated this the 4th day/of April, 2018.

_List the Inattet on 07.05._201 8’ o

'MANORAMAKUMARI ~ HARIHAR PRARASH CHATURVEDI
- MEMBERJUDICIAL

. MEMBER JUDICIAL -

Jl[ .'



